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CENTRAL ADMINISTRATIVE TRIBUNAL

CALCUTTA BENCH

No.NA 453 of 97
" (0A 828 of 96)

~present : Hon'ble Mp.Justice S5.N.Mallick, Vice-Chairman

Hen'ble Mr.M.S.Mukherjee, Administrative Member

UNION OF INDIA & 0RS.
VS

MALAY .KR. MAITY & ORS.
Far the applicants s Mr.P.Chatterjee, counsel

For the resp@ndents . Mr.B.C.5inha, counsel

Heard on § 19.12.97 : Order on ¢ 19.12.97
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. g.N.Mallick, Y.C.

Heard beth the parties. On the prayer of the id. ceuhsel

*Fér the petltleners in the MA the instant Miscellaneous Applicatiaen
13 reJected as withdrawn uithout gllng 1nta the merlts of the appli-
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S catlen.gN@ erder as to casts.
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